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have fixed the procurement price, or 
whether the State Governments have 
'fixed the procurement price? If the 
answer is in the affirmative, may we 

.know whether the Government have 
considered the remunerative aspect of 

'the price fixation so far as the peasants 
are concerned?

Mr. Speaker: Three questions m a 
«ngle question

Shri Mahanty: What can I do7

Mr. Speaker: I cannot allow all 
-three questions One does not flow 
from the other Is the Government 
making these purchases m pursuance 

uof State trading in foodgrains, to help 
.that trading corporation9

Shri A. P. Jain: The scheme of State 
trading has not come into operation, 
but these operations are being conduc­
ted in a manner so that they may fit 
in with the scheme of State trading

Mr. Speaker: Shn Pamgrahi
Shri Mahanty: This is a very

important question
Mr. Speaker: I am not going to 

allow three questions from an hon 
Member Shri Pamgrahi

Shri Panigrahl. Mav 1 know the 
amount of nee so far procured in 
Madhya Pradesh, and whether any of 
the procured rice is meant for West 
Bengal also?

Shri A. M Thomas. In Madhya Pra­
desh, 116,000 tons of rite have been 
procured for the Central Government, 
which will be taken on to the Central 
Government account and distributed to 
each State according to its require­
ments The State Government has 
procured 58,000 tons of paddy on its 
account
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Shri Vidya Charan Shukla: May I
repeat my question9 I wish to know 
whether the Central Government have 
fixed a low average quality of rice 
which is higher than the low average 
quality of nee fixed by the State Gov­
ernment for procurement of nee, and 
whether this has resulted in great 
inconvenience to the cultivators and 
small traders m Madhya Pradesh

Mr. Speaker: This is a matter of 
opinion

Shri Vidya Charan Shukla: I want 
to know whether the low average 
quality of

Mr. Speaker: I am not going to 
allow this kind of opinion The hon 
Minister may answer the earlier 
portion of his question which 1$ right 
and which I will allow The hon. 
Member wants to know whether the 
price paid for rice procured in Madhya 
Pradesh is lower than the price paid 
by the State Government for similar 
quality of grain

Shri A. P. Jain* The Madhya Pradesh 
Government is not purchasing any 
net* It is only the Central Govern­
ment that is purchasing rice So, the 
question of any disparity in tfce prices 
paid by the Central and Madhya 
Pradesh Governments does not arise

Mr Speaker* Next question
Shri Supakar: Just one question
Mr. Speaker* No II011 Members are 

taking advantage of this for bnngmg 
in Orissa, U P etc

Shri Supakar: No question of Ornsa. 
I just wanted to know about Madhya 
Pradesh

Mr. Speaker* All right, but he did 
not rise earlier Next question
Inter-State Water Dispute between 

Madras and Kerala
*732. Shri N. R. Munisamy: Will the 

Minister of Irrigation and Power be
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pleased to refer to the reply given to 
Starred Question No. 581 on the 4th 
'December, 1958 and state:

(a) whether any final settlement had 
'since been arrived at on the basis of 
the tentative proposals accepted by the 
two State Governments (Madras and 
Kerala) regarding Paramlikulam 
Power-cum-irrigation project; and

(b) if so, the details thereof?

The Deputy Minister of Irrigation 
and Power (Shri Hath!): (a) Report 
of the final and formal agreement 
signed between the two State Govern­
ments has not yet been received by 
the Government of India

(b) Does not arise
Shri N. R Munisamy: May I know 

the financial implications of this pro­
ject, and also the acreage that is likely 
to be benefited by this project7

Shri Hathi: Details have not yet
been worked out, but I think it will 
irrigate about two lakh acres Power 
generated on Madras side will be
113,000 KW, and in Kerala it will be 
'54,000 KW

Shri N R. Munisamy: May I know 
if the Central Government’s assistance 
is to be made available to this project 
if it fructifios7

Shri Hathi: That will be decided
after the detailed project reports ire 
ready

Shri V. Eacharan: May I know the 
expected quantity of surplus water 
available for the use of Madras 
according to the Kerala Government7

Shri Hathi: Actually, the general
broad principles that have been 
agreed upon are- if the inflow exceeds 
16500 million cubic feet, the excess up 
to 2,500 million cubic feet will be 
diverted to the Madras side, but made 
available for utilisation by Kerala 
State in the Chittoor area

Shri Punnoose: Since the dispute
has practically been settled, may I 
know whether the Kerala Government

will be permitted to go ahead with the 
Perambikulam project?

Shri Hathi: The details of the agree­
ment based on this are being worked 
out, and as soon as they are received, 
Kerala will be permitted to go ahead.

Shri N. R. Munisamy: May I know 
whether there' is any inter-State Board 
to consider this proposal?

Shri Hathi: Under the Act, a Board 
can be constituted, but here both the 
States agreed between themselves, and 
this is an agreed solution.

Shri Tangamanl: May I know whe­
ther, because of this agreement, the 
Perambikulam project will be taken 
up during the Second Plan period, or 
will it have to wait till the Third 
Plan7

Shri Hathi: That all depends on
when we receive the detailed project.

Shri T. B. Vlttal Rao rose—
Mr. Speaker: No, I have passed on 

to tho next question The hon Mem­
ber must have got up earlier

Koyna Project
*733. Shri Assar: Will the Minister 

of Irrigation and Power be pleased to 
state'

(a) whether it is a fact that con- 
stiuction work at Koyna Project is 
not progressing according to schedule 
uptil now; and

(b) if so the reasons thereof7
The Deputy Minister of Irrigation 

and Power (Shri Hathi): (a) and (b)
The progress of consti uction on the 
Kovna Hydro-Elertric Project is gene­
rally according to the schedule, except 
in the case of work on pressure shafts 
which is somewhat slow This type of 
work is practically new to this coun­
try As, experience is gained, a better 
rate of profii-c*  ̂ is likely to be achiev­
ed in this item also

Shri Assar: May I know how much 
amount has been spent so far on the 
project, and whether it is according 
to the planned estimate?




